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© CENTRAL ADMINISTAATZIVE TRIBUNAL : [\
PRING.IPAL BENCH

0. A.No, 1809/1983
New Delhi this the 3th Day of December, 1993

The Hon'ble Member Sh,B.N.Dhoundiyal,M(A)
The Hon'ble Member Sh.B.3, Hegde, M(J)

3h, Amar Singh,

S/o Late Sh,Mangal Singh

/o A-492, Dectoh-—w New Vijay Nagar,
haZJ_abad(UP) , |

eess .APPLicant.

(None for the aspplicant)
Vs

L,Union of India,
General Man ager,
Northern Rallway, Baroda House
New Delhi,

: 2.,The Chief Personnz]l Officer,,

Northern fdailway,New Jelhd -

3.5enior Personnel O‘fficer,
NOorthern Railway,
Rajasthan,
4,Sh, damesh Chand,
Vel fare Labour Inspector
Personnel Branch,
Northem Railway HQ, -
Baroda House,New Delhi
.o s. Hespondents

(BY ~dvocate Sh,- Aajesh)

QAaDE 3 (0RAL)
(Hon'ble 5@, B.N.Dhoundiyal, Member, (A))

In this Onn Sh, amar Singh,Senior Typist
in the Personnel ﬁr':an-ch of Northern _'Réil‘wszay,Headquarter
has challenged the 1mpug/'1ed order dated 20.7-1938
p_éssed by the General Manager(P),Northern Railway. to

read with notice 21,7.1388.The main avernment made in the
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Osde is that e zediterat while vorking as senior

- typ is"ﬁ the appl ;Lc ant, re qunde nt no.4 and 26 other
candicate s qulalif'}ed the written test for the post of
V\élfére ’Labour Inspector and also appeared before the
Selection Committes for vive-voce test held on
4/5-7-1988, His neme is at serial No.2 in the
compo site seniority Aof 2ll the 2B candidates geclared
succe ssful in the written test. However, the senlor
most candidate did not abpear for viva-voce teAs‘
and the gpplic ant  was senior most amongst all the
candidstes who gualif ied the written test and

app2 ;;ref for vivé voce tes‘t.‘One‘ vacancy was
reserved‘for S.C.candi.ate end though- the applicent

was senior most 5.C. candidate this vacancy went ®
y

condldates was

oL

respondent No.,4, ~ panel of selecte

4 20,7.1988, This

4]

notified by 2re impugned order dat

Sov
sel ec tion has been challenged on the following grotadss-

2e The claoim of :thg appl ent, who was senior
most has been totally ignored by giving un-d.e

nare asonable, 2xaggerated and he avy v-feighjt.to other
junior candidates perticulsrly to respondent No .4 who

was close to the Chairman of the Selection Commivttee
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as they come from the same state, Also against twe 3C/ST

vac.ancies only one ¢andidate was selected, As this was

‘ex~Cadre post, actual vacancies and anticipated vacancies

for the next fvn year.'v‘ere not correctly assessed,No
separate i:n*:@q:ivie‘@/‘s'had been arranged for the Genl.
candidates and S.C.candidates, As  the gplicent was
superseded, it was irﬂcu.mbent upon the respondents _to pl;aqe
the matter before thew f,au'-t,har ity concerned in ac_ér;rdance with
instruotﬁ.ians ,contained' in ﬂa'ilv-.'ay Bo 3rd letter d;"_gted

17.4.1982,

3. The gpplicont has &eswm prayed for the follom‘ing

i- Bclare theselecticn of the respondent No,4 to the
post of Labour Welfare Inspector against the
reserved vacancies as null and wid and applicant
be declared as sslected candidate against the
reserved point with all conseguential bensfits,

ii~ Direct the respondents to conduct the process of
viva voce test to the post of Wel fare Labour
Inspector on the basis of fair reasonable and just

principles end strictly inaccordance with the
instructions and orcders issued by the Railway Board,

iii~ Direct the Respondents to assess the correct -
vacancies of the Welfare Labour Inspectors as per

extent orders and work out 'the number of vacancies
reserved for 3G & ST,

4;‘ . In the counter filed by the respondents, The following
avernments have been madei-

Sh, Amar Singh, -the appliéan't, did not perform well in

viva-voce test vhich also assesses professional ability.

A totsl of 100 marks are allotted for selection. Qut of

by
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100 marks, 50 marks are for professional ability which
C B
are fupther dgvided intc twe parts viz 35 marks for

written test and 15 for intervisw. Thz genl.candidate

are to qualify for interview by 30 merks in written test

i.e. 21 out of 35 marks whereas reserved class candidate

o secure minimum 10 marks and in agiyregate they have
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50 marks to be placed on the penel. Sh.Amer Singh

ailed to secure minimum reguired merks, No separate
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nterview forSG caondidates in a bleck was arrang

no injustice was done in any SG candidate who espeard

"in the interview and the selection board included s

ram .G, community.
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B, It is clear that the applicant appeaered for the -

selection but could not secure the mininum marks after
regiired viva-voce test. He has mot dble to make ou-t any
case and the gpplication is hereby dismissed, No costs.
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(B.S. Hegde), ) o (B «N, Dhoundiy al 3};;}73\

Membe r(J) Me mba 2 (.4)
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